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Setting up of National Commission for fishermen

+*77. DR. ANIL KUMAR SAHANI: Will the Minister of AGRICULTURE be
pleased to state:

(a) whether in order to boost fisheries production, Government has formulated the
scheme of providing loans to fishermen on lower interest rates, if so, the details thereof;
and

(b) whether Government has formulated any plans to set up a National Commission
for Fishermen for the welfare of fishermen, if so, the details thereof?

THE MINISTER OF AGRICULTURE (SHRI RADHA MOHAN SINGH): (a)
No, Madam. No such scheme has been formulated by Government of India to provide

concessional loans to fishermen.

(b) No, Madam. However Government of India has a Central Sector Scheme
‘National Scheme of Welfare of Fishermen’, which provides for Group Accident Personal
Insurance, relief during fishing ban, low cost houses and training to fishermen.

Rise in prices of sugar

*78. SHRIM.P. ACHUTHAN: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(@) whether it is a fact that Government has increased import duty on sugar and
has increased export subsidy in order to help the sugar industry, if so, the details thercof;

(b) whether it is also a fact that these measures have resulted in the rise of prices
of sugar for the consumers, if so, the details thereof; and

(c) the measures being taken to ensure that the long pending arrears to the cane
growers are cleared?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAM VILAS PASWAN): (a) The import duty on sugar was increased from 10% to
a moderate level of 15% with effect from 08.07.2013 which is still in vogue. As regards
export subsidy, the Central Government has notified a scheme on 28.02.2014 to provide
incentive for marketing and promotion services for raw sugar production targeted for
export. The rate of incentive for the bi-monthly period of February-March was ¥ 3300/- per
MT and has been re-calculated for the subsequent bimonthly periods of April-May and
June-July, 2014 at Rs 2277 and Rs 3300 per MT respectively.

(b) No Sir.

+Original notice of the question was received in Hindi.
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(¢) The Central Government on 03.01.2014 has notified a Scheme for Extending
Financial assistance to Sugar Undertakings (SEFASU-2014) envisaging interest free loans
worth Rs. 6600 crores by bank as additional working capital to sugar mills of the country.
The loan funds available under the scheme as well as under export incentive for raw sugar

are to be utilized by the sugar mills for making payment to the farmers.

The Central Government has advised the State Governments to ensure timely payment
to the cane growers and to take action against the defaulting sugar mills for non-payment

of cane price arrears under Sugarcane (Control) Order, 1966.
Proposals for reorganization of zones and divisions

*79. SHRI SHADI LAL BATRA: Will the Minister of RAILWAYS be pleased to

state:

(a) whether Railways have any proposal for reorganisation of Zones and Divisions,

if so, the details thereof and reaction thereon;

(b) the details of proposals from various States, including Haryana and Uttar
Pradesh, in this regard; and

(c) the steps taken/being taken by Railways in this regard?

THE MINISTER OF RAILWAYS (SHRI D.V. SADANANDA GOWDA): (a) to
(c) Receipt of proposals from various State Governments, elected representatives etc.,
for reorganisation of zones and divisions, through creation of new ones, is a continuous
process. After considering the proposals received so far, there is no plan for reorganization
of zones and divisions. However, a Committee of Senior Officers from Railways has
been constituted to examine the issue of a new Railway Zone in the successor State of
Andhra Pradesh, in terms of Item No.8 of Schedule 13 (Infrastructure) of Andhra Pradesh
Reorganisation Act, 2014,

Use of banned pesticides in the country

*80. SHRI K.C. TYAGI: Will the Minister of AGRICULTURE be pleased to

state:

(a) the details of pesticides banned in other countries but still being used in our

country;

(b) the reasons for their continued use in the country; and



